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FIRST Session
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The days allotted for answering question by the Ministers in
rotation order during the First Session are given below:

Days Allotted Ministers
Chief Minister
. 2016 June, 28 Minister for Health and Social Justice
2016 July, 13 Minister for Food and Civil Supplies

_ Minister for Finance and Coir
Minister for Industries and sports
gg;g }:?e, 1249 Minister for Electricity and Dewaswoms
% Minister for Co-operation and Tourism

Minister for Welfare of Scheduled Castes,

2016 June, 30 and Parliamentary Affairs

2016 July, 15 Minister for Water Resources

Minister for Labour and Excise

Minister for Public Works and Registration
Minister for Education

2016 July, 11,18 Minister for Revenue and Housing

Minister for Fisheries & Habour Engineering

{  Minister for Agriculture
2016 July, 12,19 . Minorities, Wakf and Haj Pilgrimage

Minister for Ports, Musuems and Archaeology
Minister for Transport

Scheduled Tribes, Backward Classes, Law, Culture

Minister for Forest, Animal Husbandry and Zoo

Minister for Local Self Governments, Welfare of
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LIST OF SUBJECT FOR WHICH THE VARIOUS MINISTERS ARE
RESPONSIBLE

Shri. Pinarayi Vijayan, Chief Minj

General Administration
All India Services
Planning and Economic Affairs
Science, Technology and Environment
Scientific Institutes
Personnel and Administrative Reforms
Elections
Integration
Information Technology
Sainik Welfare
Distress Relief
State Hospitality
Airports
Metro Rail
Inter State River Waters
Information and Public Relations
Non-Resident Keralites Affairs
Home
Vigilance _
Administration of Civil and Criminal Justice
FIre and Rescue Services
Prisons
Printing and Stationery
. Youth Affairs ‘
Subjects not mentioned elsewhere

Fisheries

Harbour Engineering
Cashew Industry
Fisheries University

Shri. A.C. Moideen, Minister for Co-operation and Tourism

Co-operation
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Touri
Shrxi. TP. Ramakrishnan, Minister for Labour and Excise
" Labour
Employment and Training
Rehabilitation
Factories and Boilers
Insurance Medical Service
Industrial Tribunals
Excise
Labour Courts

Health

Family Welfare
Medical Education
Indigenous Medicines
Medical University
Drugs Control
Pollution Control

Homeopathy
Naturopathy
Social Justice
Shri. V.S, Sunil Kumar. Minister for Agriculture
Agriculture
Soil Survey
Soil Conservation
Agricultural University
Veterinary University
" Warehousing Corporation

Welfare of Scheduled Castes

Welfare of Scheduled Tribes

Welfare of Backward Classes
Law

Culture
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Parliamentary Affairs
Kerala State Film Developement Corporauon

Land Revenue

Survey and Land Records
Land Reforms

Housing

Panchayats, Municipalities and Corporations
Rural Developement

Town Planning

Regional Developement Authorities

Kerala Institute of Local Administration
Welfare of Minorities

Wakf and Haj Pilgrimage

Shxi. E.P.Javarajan. Minister for Industries and sports

Industries (including Industrial Co-operanves)
Commerce

Mining and Geology

Handlooms and Textiles

Khadi and Village Industries

Sports .

Electricity

Forests

Wildlife Protection

Animal Husbandry

Dairy Development, Milk Co-operatives
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Prof. C.Raveendranath, Minister for Education

General Education

Collegiate Education

Technical Education

Universities except Agricultural, Veterinary, Fisheries and Medical
University

Entrance Examination

Literacy Movement

National Cadet Corps

Road Transport
Motor Vechicles
Water Transport

Shri. G.Sudhakaran, Minister for Public Works and Registration

Public Works
Registration

Post and Telegraphs
Railways

Shri. B-Thilot Minister for Food and Civil Sugpli

Food and Civil Supplies
Consumer Affairs
Legal Metrology

Dr. TM.TI Isaac. Minister for Fi 1 Cai

Finance

National Savings

Stores Purchase
Commercial Taxes '
Agricultural Income Taxes
Treasuries

Lotteries

State Audit
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Kerala Financial Corporation
Keral State Financial Enterprises
State Insurance

Stamps and Stamp Duties

Coir

Shri. Mathew T.T} Minister for Water R

Irrigation ,

Command Area Developement Authority

Ground Water Development

Water Supply and Sanitation

Inland Navigation(Construction of Water Ways)
Kerala Shipping and Inland Navigation Corporation

PJ ajralekshmi
Secretary-in-charge



